e

%rﬂﬁgg@ratian of fssets angd Liabilities
Y

\@\o\g/ 1’car..2.0.22.:23 ......
\{\;j 1S 1 RUPAM_KUMARL......, sasésedgiter/vife o RAVIUANT. KUMAR
ARl sy YERIS,  Delonging to Elm.&&.H?G?.F_S.,Lﬁfr‘?.‘fﬁ.-.’ﬁéé@'ﬂﬁé-y

YO pecvice and presently working as LIBRARV@\ITEN_’)HI\/’?/
give hereln below the detzlls of the assets (immovable, movable, bank balance, ety of

mysell, my spouse and dependants*:

A r e :
(Assets In joint name indicating the extent of faint ownership wilt also have to be
aiven) :
Sr. tiescrption Seif Spouse | Dependant-i Gepéndent-2 | Dependant-3
Ko Hamie{S] Kame Hame Etc. Hame |
I} | Cash " -
b 110320 5,240 08,120

(il) | Deposits In
Banks, Financial K |~

Institutions And 8’”"68%= ystH2is

Hon-Banking NIL

Financial

Companies

TN BB P S,

(iil} | Bonds, 5""' ==
Debentures and =T
Shares it CNIL 81,57 ML
companies : ;

i :

e P

{lv) Qther financlal
institutions,

NSS, Postal 298,968 | 89 $86 L
Savings, LIC :
Palictes, €fc

{v} | Mator Vehicles PULSAR 180
(detalls of NIL  Varke ML

make, etc.) ACTEVA S6
Sc00TY |
(vi) | Jeweliery (give GoOLD | GiOLD &oLD
det‘:ails of (2609W o 8w\
i Tt L B
(ssogw) (ogwyl
(Vi) | Other assets, = i - '
siich a&s values NI
of claims { AL NIL
ir:terests

Note: Value of Bosgds / shares / Debentures as per the latest market vatue in Stock
Exchange In respect of listed companies and as per tooks in the case of neon tisted

companles should be givea.
# pependant here means & person substantially depeadent on the income of the

employee.

w222




5.

&5 have Lo b indicated|

L

boriy
: h)

()

Ho.

Delails of Tmmovalis asscis

[
Dedeription |
Agriceitural Lang -
;- Location{s) :
- Survey aumhers) i
» . ]

;- Extenl (Total i
measdrement) ‘

Hor-Agricultural Land |
- Location(s}
- Survey number(s)
- Extent (Total f
measuremant)
-Current market value

T Solf | Spouse | Dependani-d
L eame(s) |

-Current market value

. ._*é..j-u_‘.".c'

er Proparties i jofnt ownershep ndcating the fxisnt of joinl cwnersiip vl

- Depsndant-2 | Deopendant-3 ;

P Evc.Mame |

(if}

Bulldings (Cemmercial
and residantial)
Location(s)

- Survey Jdoor
nurmber(s}

- Extent (Total
measurament]

- Current market
value

(W)

Houses / Apartments,
etc.

- Location{s}

- Survey fdoor
number{s)

- Extent (Total
measurement]

- Corrent market
value

z

(v)

i Others {such as
i interest In propecty)

o

(2}

1 give herein beiow the details of my liabilitles / overdues to pullic finandial
institutions and government dues:-
[Note : Please give separate detail2 for each item) -

i Sr. Deseription Kame & addross of Bank / Amount cutstanding as
i He, Finsscind Insitutions({s] / ] e Ay o
: Sepyctment {g) oy P
&) (i) Loang from Banks /

(i} Loans from financial
institutions

.

(iii) Government Dues:
{a) dues to departments
dealing with government
accommedation

(b} dues to departments
dealing with suppiy of
water

—

{c) dues to de_paftmeﬂts
dealing with supply of
electricity

M) 22>




1 {d3 dues to departments
 dealing with telaghones 3 ..
(e} ues to depatiments y
Geating with govamment
| transport (including

. aarcraft and helicopters)
(f} Other dues, If any

b) (1) Income Tax including i NI i NI
surcharge [Also indicate .
the assessment year uplo Retuwn Fi ed LVpto
which Tncome Tax Return 5

tited. Glye also Permanent Ay 2022 S
Account Kumber (PAN)] PAN - DM EPKD 772K o A
() Wealth Tax [Also
indicate the assessment

year upto which Wealth NI NI

Tax relyen fited.] }
(111 Salds Tax [Only in pul ‘]
case of proprictany % B 9 NTL-

_business] " SR J
(i) Property Tex NT L. IR < I

21 Personsal Detail

GPF/CEF/PRAN Ho. :- 110195365643

oL F | 1|0 119 ] 9|2 | (Ob/MWYNY)

Gender

an

Date of Girth

Class/Group - C.

{Af8/CY

DLne (EGLSLATIVE ASSEMBLY b
{Full Neme e.g. 8.A.S,-gifar Administrative Service,

Cadre SO

B.S.5.- Bihar Secretarist Service o]

I hereby dediare that the above detzils are true to the best of iy
knowtedge and belief,

...................................

G 70 i Deslgnatlan:.lf}.ﬁ&ﬁg\[... ATLENDANT
Qate:...lfrl.\.‘?.%l?.’g.z..?" Department:.l.—.?.——.g’b.ﬁﬁﬁ,\i“.._....,,......4...“
Mote: pfease sign each page of ¢he declaration. Asset declzration form

must be in A4 size white paper with computer typest {single gide)
in prescribed format. &



